IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date : 20.02.2025 \
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25
28)
CMP- (Se
14385/2(20.02.20 COURT |Order Dtd. 2025- at
025 25 139/202P. K. DAS|C.0. |\q 14 |0o-18 No-
5
28)
WP (C) - (Se
14386/2(20.02.20 |, 0" IBALARAM | COURT |Order Dtd. 2025- at
025 25 SINGH . NO. 10 [02-19 No-
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2)
- ABLAPL- |SANJIB (Se
14411/2/20.02.20 COURT |0Order Dtd. 2025- at
91 |50s - 14974/2 KUMAR C.0. [0 10 loooss oo
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25 OLD -4
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25 N : 103

)

(Se
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14428/2 (20.02.20 |,5 00" /A, K. . COURT |Order Dtd. 2025- [ oo . jat
025 25 PANDA : NO. 17 [02-17 No-
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25 -2
9)
N WP (C) - wriT | (5€
11 |14435/2(20.02.20 |, 5" A. K. COURT |Order Dtd. 2025- [ - . lat
5 |o2s 25 PANDA NO. 17 [02-17 No-
25 -7
48)
N ABLAPL- (se
11 |14436/2(20.02.20 (T )" o0 /A, COURT |Order Dtd. 2025- |, . . [at
6 1025 25 MOHANTY NO. 17 |04-10 No-
25
13)
N ABLAPL- (Se
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WP (C) - (Se
14444/220.02.20 |25 o L. D. COURT |0Order Dtd. 9999- at
025 25 PANDA NO. 6 |12-31 No-
024
7)
ABLAPL- DILLIP (Se
14445/2120.02.20 COURT |Order Dtd. 2025- at
. o5 1643/20 KUMAR o 6 logoi8 BATL-1 [o°
25 MALLICK :
15)
WP (C) - (Se
14446/2(20.02.20 |0 2o L. D. COURT |Order Dtd. 9999- at
025 25 PANDA NO. 6 |12-31 No-
024
15)
ABLAPL- [ASHOK (Se
14447/2(20.02.20 COURT |0Order Dtd. 2025- at
025 25 1624/20 KUMAR NO. 6 |02-18 No-
25 BEHERA : ©
15)
BLAPL- (Se
14448/220.02.20 | 75c /5 |S- K. COURT (Order Dtd. 2025- | .. , [at
025 25 LENKA NO. 6 |02-18 No-
024
16)
WRIT
WP (C) - BRANCH <ie
14449/220.02.20 37575 (S. K. COURT |0rder Dtd. 2025- |(DIVIS ; B
025 25 01 MOHARANA NO. 6 |03-21 TON 1?2
BENCH- |,
2)
(Se
14450/2 (20.02.20 igg;zoz A. COURT |Order Dtd. 2025- ;2_
025 25 MOHANTY NO. 6 |02-18
5 112
)
WP (C) - COURT wriT | (5€
33251/2 22'02'20 32848/2 [P. K. DAS NO. 2 ?;ﬁif ptd. 99997 pranch ;t_
024 OLD -2 ©
6)
CRLREV- [SANJTB (se
14452/2(20.02.20 COURT |Order Dtd. 2025- at
025 25 735/202 |KUMAR NO. 6 [02-13 No-
4 BHANJADEO : 6
WP (C) - wriT | (5€
14454/220.02.20 |37 ) D. K. COURT (Order Dtd. 2025- |li> . [at
025 25 NATK NO. 6 |02-18 No-
024 -2
6)
14455/2120.02.20 WP(C)- |P. K. COURT |Order Dtd. 2025- (Se
025 25 26757/2 MOHANTY NO. 6 |02-18 at




024 No-
0)
N BLAPL- (Se
13 |14456/2120.02.20 1167/20 PK c COURT |Order Dtd. 2025- at
5 |o2s 25 - MOHANTY : NO. 6 |02-18 No-
0)
[ WRIT
Wp (C) - BRANCH ;ie
13 |14457/2(20.02.20 |, oo)> 0 [H. K. . COURT (Order Dtd. 2025- | (DIVIS 2~
6 1025 25 oe MOHANTA : NO. 6 02-17 TON o3
BENCH- |,
3)
___ (Se
13 [14458/2 20.02.20 770000 L o |COURT |order Dtd. 2025- o
7 lozs 25 - NO. 6 [02-18 o3
)
(Se
13 14459/2 [20.02.20 fiéi};o N. c o, |COURT lorder ptd. 2025- o
8 025 25 oe MALLICK NO. 6 [02-18 e
)
BLAPL- (Se
13 |14460/2120.02.20 COURT |0Order Dtd. 2025- at
5 |05 - 1204/20 |SK SAMAL |C. v 6 looets BATL-1 |°°_
25
14)
- WP (C) - wriT | (S5
14 |14461/2(20.02.20 |, %> M. R. . COURT |Order Dtd. 2025- [ - . lat
0 025 25 ROUTRAY : NO. 6 |02-18 No-
25 -5
21)
N BLAPL- (Se
14 |14462/220.02.20 COURT |0Order Dtd. 2025- at
1 025 25 1196/20 |PK PANI  C. NO. 6 02-19 No-
25
21)
- BLAPL- (Se
14 |14463/220.02.20 COURT |Order Dtd. 2025- at
2 lo2s 25 1203/201G SAHOO  [C.O. |on "¢ |95 19 No-
25
21)
- WP (C) - COURT wrrT | (5€
14 |14464/2(20.02.20 |, "7 K. C. . N o |order prd. 9999- [ lat
3 lo2s 25 NAYAK : . 12-31 No-
25 OLD -8
41)
- BLAPT,— COURT (se
14 |14465/2120.02.20 Order Dtd. 2025- at
1208/20 |s BARIK |C. NO. 2
4 |o2s 25 02-19 No-
25 OLD
41)
- WP (C) - wriT | (5€
14 |14466/2(20.02.20 |1 ,.""  [P. K. . COURT |Order Dtd. 9999~ [1--  lat
5 |o2s 25 SAHOO : NO. 2 |12-31 No-
25 -5
20)
114 [14467/220.02.20 [BLAPL- [N SAHOO [C.O. [COURT |order Dtd. 2025- [(se




1025

|

25 12095/2 NO. 2 |02-18 at
024 No-
20)
[ WRIT
— BRANCH ;ie
14 |14468/2(20.02.20 |, 5" R. K. . COURT |Order Dtd. 2025- |(DIVIS |~
7 025 25 se MOHABHOT |~ ° NO. 2 [02-17 TON 193
BENCH- |,
3)
___ (Se
14 [14469/2 20.02.20 3507 lTRRAM |, COURT |Order Dtd. 2025- o
8 025 25 BEHERA : NO. 12 |02-17
4 123
)
WP (C) - wriT | °€
14 |14473/2120.02.20 COURT |0Order Dtd. 2025- at
5 loos o5 3563/20 /D P DASH |C. wo. 12 10210 BRANCH |° "
24 -5
20)
N CRLMC- crIMIN | (5€
15 |14486/2(20.02.20 |35/ P K . COURT (Order Dtd. 2025- - at
0 025 25 MOHANTY : NO. 10 |04-09 No-
22 MISC
3)
___ (Se
15 (14487/2/20.02.20 |CRLLP- COURT |Order Dtd. 2025- at
1 025 25 44/2012 P NATAK [C. NO. 10 [02-19 BAIL=2 oo
12)
___ . (Se
15 |14488/2(20.02.20 |20 o0 |R K . COURT |Order Dtd. 2025- WRIT |at
2 o025 25 ” MOHAPATRA |~ NO. 10 [02-18 APPEAL [No-
1)
[ . (Se
15 |14489/220.02.20 COURT |0Order Dtd. 2025- WRIT |at
3 025 25 2248/20 R K BARIKIC.O. 5. 10 l02-18 APPEAL |No-
1)
___ . (Se
15 |14490/2 120.02.20 COURT |Order Dtd. 2025- WRIT |at
4 lo2s 25 5248/20 N C SINHAIC. NO. 10 [02-18 APPEAL [No-
1)
[ . (Se
15 |14491/2(20.02.20 3500 o0 |P K . COURT |0Order Dtd. 2025- WRIT |at
5 |o2s 25 ” MOHANTY : NO. 10 [02-18 APPEAL [No-
1)
I WP (C) - wriT | °©
15 |14492/2(20.02.20 |, /o> |SHARMISTH | COURT |Order Dtd. 2025- [[-- . lat
6 025 25 A SAMAL : NO. 10 [02-18 No-
25 -4
17)
- WP (C) - wriT | (5€
15 |14493/220.02.20 COURT |0rder Dtd. 9999- at
o - 3704/20 |C RANA C. 5o, 25 [1ooa1 BRANCH |
25 -2
7)
115 [14494/2[20.02.20 [coNTC- [A K c.0. [cOURT |order Dtd. 2025- [(se




1025

25 5775/20 |BEHERA NO. 25 [02-19 at
24 No-
7)
CONTC- M/S (Se
14496/2120.02.20 7733/20 RAME SH COURT |Order Dtd. 2025- at
025 25 oa CHANDRA NO. 25 /02-19 No-
MISHRA 7)
conrc- /S (Se
14497/2(20.02.20 |555°-7  |RAMESH COURT |0Order Dtd. 2025- at
025 25 2a CHANDRA NO. 25 02-19 No-
MISHRA 7)
CONTC- (Se
14498/2120.02.20 6979/20 A K COURT |Order Dtd. 2025- at
025 25 BEHERA NO. 25 /02-19 No-
24
7)
(Se
CONTC-
14499/2(20.02.20 COURT |Order Dtd. 2025- at
025 25 6360/20J LENKA NO. 25 (02-19 No-
24
7)
_ (Se
14500/2 |20.02.20 ESTESZO s K COURT |Order Dtd. 2025- at
025 25 BISWAL NO. 25 |02-19 No-
24
7)
(Se
14501/2 20.02.20 "ATA- COURT |Order Dtd. 2025- [FIRST |at
025 25 §73/202 B BEHERA NO. 22 |02-19 APPEAL |No-
4)
(Se
CONTC-
14502/2(20.02.20 | o000 0o o b COURT |0Order Dtd. 2025- at
025 25 NO. 22 |02-19 No-
24
4)
MATA- (Se
14503/2(20.02.20 ;0" o0 panip COURT |0rder Dtd. 2025- |[FIRST |at
025 25 5 NO. 22 [02-19 APPEATL No-
4)
(Se
CONTC-
14504/2(20.02.20 COURT |Order Dtd. 2025- at
025 25 6358/20 |5 K RATH NO. 22 |02-19 No-
24
4)
(Se
14505/2(20.02.20 MATA- | o COURT |0rder Dtd. 2025- |[FIRST |at
025 25 44/2021 NO. 22 [02-19 APPEATL No-
1)
WRIT
—— BRANCH ;ie
14506/2(20.02.20 COURT |0rder Dtd. 2025- |(DIVIS
025 25 32375/2 JC BARAL NO. 22 |02-19 TON T86
BENCH- |,
1)
14507/2120.02.20 |CONTC- |M/S COURT |Order Dtd. 2025- (Se
025 25 5794/20 |PURUSOTTA NO. 22 |02-19 at




24 M CHULI No-
106
)
WRIT
— BRANCH ;ie
14508/2(20.02.20 ;155 o |y pac COURT |Order Dtd. 2025- |(DIVIS |°°_
025 25 071 NO. 22 [02-19 TON e
BENCH-
2)
(Se
CONTC- at
14509/2(20.02.20 COURT |Order Dtd. 2025-
6567/20|S K SAHOO No-
025 25 o NO. 22 [02-17 e
)
WRIT
WP (C) BRANCH ;ie
14510/2(20.02.20 COURT |Order Dtd. 2025- | (DIVIS
025 25 32285/2 PK MISHRA NO. 22 |02-18 TON Iiklj6
BENCH- |
2)
(Se
CONTC-
14511/2(20.02.20 [;=00"0 0l o son COURT |Order Dtd. 2025- |CONTEM |at
025 25 NO. 22 |02-19 PT No-
24
3)
(Se
CONTC-
14512/2(20.02.20 |c0 0070 0|0 o e COURT |Order Dtd. 2025- CONTEM |at
025 25 NO. 22 [02-19 pT No-
24
6)
(Se
CRLLP-
14513/2(20.02.20 COURT |Order Dtd. 2025- at
0oe o5 228/201 MK PANT vo. 22 |oaoss BAIL-2 |2 -
8)

M/S.

P.C.CHHIN

CHANT,

P.C.PATRA (Se
14514/2(20.02.20 gégézoz , COURT |Order Dtd. 2025- z;ggéL at
025 25 . M/S . BHAWA NO. 22 [02-19 . No-

NI SANKAR S

PANIGRAHT

14

J.K.SAHOO

MACA- Misc. | (5¢
14516/2(20.02.20 COURT |Order Dtd. 2025- lat
0oe o5 569/202 |P K LENKA vo. 22 l02o19 APPEAL |°°

4 SEC.

1)

MACA- Misc. | (5
14517/2(20.02.20 3917202 9 Y COURT |Order Dtd. 2025- [ - . lat
025 25 PARIDA NO. 22 |02-13 No-

3 SEC.

4)
14518/220.02.20 MACA- | o (. COURT |Order Dtd. 2025- (se
025 25 11/2025 NO. 3 |02-14 at




No-

4)
s
14519/2(20.02.20 Tﬁl(i)/;o o % LENK COURT |Order Dtd. 2025- a(lte
025 25 NO. 3 02-19 No-
25
4)
WRIT

Wp (C) - BRANCH ;ie
14520/2(20.02.20 [;5,5"" P L COURT (Order Dtd. 2025- | (DIVIS 2~
025 25 o5 MISHRA NO. 3 02-19 TON e

BENCH- |,
2)

WP (C) - wriT | (S€
14521/2(20.02.20 ;527" P L COURT (Order Dtd. 2025- |\'> . [at
025 25 MTSHRA NO. 3 02-19 No-

25 -3

33)

WP (C) - wriT | °©
14522/2 (20.02.20 o, o |GOPINATH COURT (Order Dtd. 2024~ l’- . [at
025 25 SETHI NO. 25 |12-11 No-

1 -1

1)

WP (C) - wriT | °€
14523/2(20.02.20 COURT |Order Dtd. 2025- at
0oe - 4202/20 |T SWAIN w0, 25 lozots BRANCH |3

25 -6

16)
WRIT

W (C) - BRANCH ;ie
14524/2(20.02.20 COURT |0rder Dtd. 2025- |(DIVIS
025 25 §§76/20 KISTISH NO. 25 02-19 TON If83

BENCH- |,
1)
WRIT

S BRANCH ;ie
14525/2(20.02.20 COURT |0rder Dtd. 2025- |(DIVIS
025 25 3243/20 P K LENKA NO. 25 02-19 TON %2

BENCH- |,
1)
(Se

TRP (C) -
14526/2(20.02.20 COURT |0Order Dtd. 2025- at
0oe - ;38/202 R K SAHU vo. 25 lozets M.J.CL 20

6)

WP (C) - wriT | °©
14527/2(20.02.20 |5,,57°0|S K COURT |Order Dtd. 2025- [ - . lat
025 25 PARTDA NO. 25 /02-18 No-

23 -1

3)

WP (C) - wrrT | (5€
14528/2(20.02.20 COURT |0rder Dtd. 2025- at
025 5 4919/20|S K PAL NO. 25 02-18 BRANCH No-

23 -5

22)

WP (C) - wriT | °€
14529/2120.02.20 7527202 S K COURT |Order Dtd. 2025- BRANCH at
025 25 : BEHERA NO. 25 /02-19 ~, No-

45)




14530/2 [20.02.20 |VE(C)~ |PARTHA COURT |Order Dtd. 2025- at
21263/2 |SARATHI  |C.
025 25 NO. 25 /02-19 No-
024 DAS
45)
WP (C) - wriT | (°©
14531/2(20.02.20 |7, 277 U . COURT (Order Dtd. 9999- |li>. . [at
025 25 CHHOTRAY |~ NO. 25 |12-31 No-
25 -7
10)
ABLAPIL- (Se
14532/2120.02.20 148862 SUBRAT c COURT |Order Dtd. 2025- at
025 25 KUMAR DAS |~° NO. 25 |02-18 No-
024
10)
ABLAPL- (Se
14533/2(20.02.20 ]/ " |SUBRAT . COURT |0Order Dtd. 2025- at
025 25 KUMAR DAS |~° NO. 25 |02-18 No-
024
10)
(Se
WP (C) -
14534/2(20.02.20 COURT at
025 25 §§51/20 5 DAS €0 No. 25 No-
10)
ABLAPI- (Se
14535/2(20.02.20 || o/ [BALARAM | COURT |Order Dtd. 2025- at
025 25 STNGH : NO. 25 /02-18 No-
024
10)
ABLAPIL- (Se
14536/220.02.20 ] /17 o0 [BALARAM | COURT |0Order Dtd. 2025- at
025 25 SINGH : NO. 25 |02-18 No-
25
10)
WP (C) - wriT | °€
14537/2(20.02.20 |, 52> [B.K. . COURT |Order Dtd. 2025- [ - . lat
025 25 SWATN : NO. 25 |02-18 No-
25 -1
3)
WP (C) - wriT | (°©
14538/2(20.02.20 COURT |0Order Dtd. 2025- at
0os - 4757/20 K PARIDA C. o 25 losas BRANCH |5~
25 -7
48)
(Se
WP (C) - WRIT
14539/2(20.02.20 COURT |Order Dtd. 2025- at
0oe - 4346/20|J LENKA |C. vo. 25 l0oets BRANCH |° "
25 -6
26)
(Se
BLAPL-
14541/2(20.02.20 COURT |0Order Dtd. 2025- at
0oe - 1180/20 K BEHERA |C. vo. 25 02219 BATL-1 |2~
25
1)
BLAPL- COURT (se
14543/2(20.02.20 |70 5 ooy o N0 o |order ptd. 2025- at
025 25 02-18 No-
24 OLD
1)
1454472 20.02.20 "2(C) = g cp COURT | der Dtd. 2025- |\RIT |(Se
025 5 25541/2 | cunpara (G- NO. 2 115 5, BRANCH |at
021 OLD (DIVIS [No-




TON 106
BENCH- |)
1)

(Se

BLAPT,~ COURT at
é§g45/2 52‘02‘20 1189/20 AK SWAIN NO. 2 8§?T; prd. 2025- No-

25 OLD 106

)
(Se
14546/2 120.02.20 CRLAT |SANJIB COURT |Order Dtd. 2025- at
025 5 134/202 |KUMAR NO. 3 02-19 No-
5 BHANJADEO : 106

)
(Se

CRLA- |A. K. at
33248/2 52.02.20 L071 720 |SRICHANDA ggURg gg?ig Dtd. 2025- -

24 N : 106

)

WP (C)- |TUKUNA wriT | (°©
14549/2(20.02.20 COURT |Order Dtd. 2025- at
0oe - 3119/20 [KUMAR o 3 lozoss BRANCH |3

25 MTSHRA : -4

27)
WRIT
(Se
BRANCH
14550/2 [20.02.20 |"E (C) - |PRASANTA COURT |Order Dtd. 2025- | (DIVIS |2°
025 25 30635/2 |KUMAR NO. 3 02-19 Ton  |[NoT
024 MOHANTY EENCH- }20
3)
(Se
14551/2(20.02.20 (CRLA- |A. K. COURT |Order Dtd. 2025- o
025 25 57/2025 MOHANTY NO. 3 [02-19 190
)
(Se
14552/2(20.02.20 ?5{5252 SUMANTA COURT |Order Dtd. 2025- ;z_
025 25 DAS NO. 3 [02-18
5 120
)

WP (C) - wriT | (°©
14553/2(20.02.20 |), 0>  [BASUDEV COURT |Order Dtd. 2025- [ . jat
025 25 BARTK NO. 3 [02-18 No-

25 -7

10)

WP (C) - (Se
14554/2 (20.02.20 |;-5)> o [BASUDEV COURT |Order Dtd. 2025- at
025 25 BARTK NO. 3 [02-18 No-

25

10)
(Se

WP (C) - WRIT
14555/2120.02.20 COURT |Order Dtd. 2025- at
0oe o5 5329/20 |P. K. DAS o 3 lososg BRANCH |3~

25 -6

16)
14556/2 (20.02.20 [WP(C)- [SANTOSH COURT |Order Dtd. 2025- (Se
025 25 24488/2 |CHANDRA NO. 3 [02-18 at




024 ATABUDHT No-
16)

WP (C) - (Se
14557/2120.02.20 30963/2 A. K. c COURT |Order Dtd. 2025- at
025 25 ROUL : NO. 23 /02-19 No-

024

16)

WP (C)- [BRAJA wrrr | \5@
14558/2(20.02.20 COURT |0Order Dtd. 2025- at
025 5 4336/20 MOHAN C. NO. 23 02-19 BRANCH No-

25 SARANGI : -8 o

40)

WP (C)- |BRAJA (Se
14559/2120.02.20 COURT |Order Dtd. 2025- at
025 25 4333/20 [MOHAN €-0- INo. 23 02-19 No-

25 SARANGT :

40)

WP (C)- |BRAJA wrrr | 'S¢
14560/2(20.02.20 COURT |0Order Dtd. 2025- at
0oe - 4327/20 [MOHAN C. vo. 23 l09-19 BRANCH |3~

25 SARANGT : -5

21)

ABLAPIL- COURT (se
14561/2(20.02.20 |77 J'c | |SAMIR . N0 o |order ptd. 2024- at
025 25 BARTK : . 10-23 No-

024 OLD

21)
WRIT

WP (C) - BRANCH ;ie
14562/220.02.20 |7 %7 /S, K. . COURT |Order Dtd. 2025- |(DIVIS =~
025 25 os BEHERA : NO. 6 [02-19 TON 184

BENCH- |,
1)

WP (C) - wrir | 'S¢
14563/2(20.02.20 |,5,." ) [KANTHAMAN | COURT |Order Dtd. 2025- [ - . lat
025 25 T SAHOO : NO. 6 |02-18 No-

25 -7

18)
(Se

CRLMP-
14564/2(20.02.20 |7 1'2°" ) |YASHOBANT |, COURT |0Order Dtd. 2025- at
025 25 A DAS : NO. 17 |02-18 No-

24

18)

ABLAPL- COURT (Se
14565/2 (20.02.20 g 0" 0 [A. No. 5 |order Dtd. 2025- at
025 25 MOHANTY . 02-18 No-

24 OLD

18)

ABLAPIL- COURT (se
14566/2(20.02.20 || o'y ) [P. K. . N 5 |order Dtd. 2025- at
025 25 DASH : . 02-18 No-

024 OLD

18)

ABLAPL- |SANJIB COURT (se
14567/2(20.02.20 Order Dtd. 2025- at
025 5 14943/2 |KUMAR C. NO. 2 02-18 No-

024 BHANJADEO OLD o)

BLAPL- |SANJIB COURT (Se
33268/2 22'02'20 1051/20 |[KUMAR c.0. [NO. 2 gg?ig ptd. 2025 at

25 BHANJADEO OLD No-




[ | | | L 18)

(Se
BLAPL- |AMLAN COURT
;2 é§g69/2 52‘02‘20 1190/20 |SHAKTI ~ [C.O0. [NO. 2 8;??; brd. 2025 lgarr ) ;z_
25 PAUL OLD 7
N BLAPL- COURT (se
22 114570/2120.02.20 1179/20 SARBESWAR co. No. 2 Order Dtd. 2025- at
9 |025 25 SAHOO O . 02-19 No-
25 OLD
7)
[ (Se
BLAPT,~
23 [14571/2(20.02.20 || 57" |SURYAKANT | . |COURT |Order Dtd. 2025- at
0 025 25 - A DWIBEDI ~°°° [|NO. 10 |03-19 No-
7)
[ (Se
23 |14572/2(20.02.20 ?Ei?igo T R Das |c.o. |COURT |order Dtd. 2025- at
1 |025 25 Y- INo. 10 |02-18 No-
25
7)
N ABLAPIL- COURT (Se
23 |14573/2(20.02.20 [0 0 | e e 0. o, o |OFder Dtd. 2025- at
2 o025 25 02-18 No-
024 OLD
7)
N ABLAPL- COURT (Se
23114574/2120.02.20 239/202 PK c.0 NO. 2 Order Dtd. 2025- BATL-1 at
3 025 25 MOHANTY O . 02-18 No-
5 OLD
1)
N ABLAPIL- COURT (se
23 |14575/2(20.02.20 |70 L o oo, o, o |OFder Dtd. 2025- at
4 lo2s 25 02-18 No-
024 OLD
1)
N ABLAPI,- COURT (Se
23 |14576/2 (20.02.20 |,/ |SAMARENDR |, |- ""  |Order Dtd. 2025~ | . . . |at
5 1025 25 A MOHANTY |~ °° . 02-18 No-
024 OLD
14)
N ABLAPIL- COURT (se
23 |14577/2(20.02.20 |J, 00 " [RANJIT c o . o |order pta. 2025- at
6 025 25 MOHANTY O . 02-18 No-
024 OLD
14)
N ABLAPIL,- COURT (Se
23 |14579/2(20.02.20 [, 0 h leo. o, o |Ofder Dtd. 2024- at
7 025 25 02-18 No-
024 OLD
14)
N ABLAPIL- COURT (se
23 |14580/2(20.02.20 [, 250 0| L oo, o, o |O¥der Dtd. 2025- at
8 025 25 02-18 No-
024 OLD
14)
N ABLAPIL- COURT (Se
23 |14581/2(20.02.20 [ 5 0 Lk leo. o, o |OFder Dtd. 2025- at
9 |025 25 02-18 No-
024 OLD
14)
24 [14582/2(20.02.20 |ABLAPL- COURT |Order Dtd. 2025- . |(se
0 |025 25 8940/20 & SAHOO 1C.0- I "5 o218 BAIL-1 | ¢




24 OLD No-
1)

ABLAPL- COURT (Se
14583/2(20.02.20 Order Dtd. 2025- at

312/202 |DP DASH NO. 2
025 25 02-18 No-

5 OLD

1)

ABLAPL- COURT (Se
14584/2 (20.02.20 [, 00000l oo NG, 5 |lorder Drd. 2025-| . |at
025 25 02-18 No-

5 OLD

5)

ABLAPL- COURT (Se
14585/2120.02.20 {20000 banooa no. 5 |order ptd. 2025- at
025 25 02-18 No-

5 OLD

5)

WP (C) - COURT (Se
14587/220.02.20 |, o), ASISH N 5 |order ptd. 2025- at
025 25 KUMAR RAY : 02-18 No-

024 OLD

5)
WRIT
(Se
BRANCH
14588/2 (20.02.20 fiéi};o P. K. FoOR7 Jorder prd. 2025- | (DIVIS |27
025 25 os JENA oLy~ |02-18 TON 90
BENCH-
3)
(Se
14589/2 (20.02.20 "2 (S~ 1o k. COURT lorder Dtd. 2025- at
025 25 1692/20 | 5pyp NO. 2 gpo17 No~
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